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(by whether Government proposes to provide any special package to the States for
development of women and children in tribal areas of these States; and

(¢) 1ilso, the details thereof and the time by which the said package is likely to be

provided and if not, the reasons therefor?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) The details of the various schemes being implemented
by the Ministry of Women and Child Development for the welfare and development
of women and children in the country and the funds allocated/released/utilized for the
purpose to various States including Maharashtra, Uttar Pradesh, Bihar and Tharkhand are
given in the Annual Report of the Ministry for the respective years, which are available in
the Library of Rajya Sabha Secretariat and also on the Ministry’s website www wed@nic.
in. For current financial year 2014-13, a budget allocation of ¥ 21,100.00 crores has been
made to the Ministry, for all plan schemes put together. Out of this allocation, an amount
of ¥ 12,684.67 crores has been released for utilization. Further, to address the issue of
declining Child Sex Ratio (CSR), the Government has initiated the launching of ‘Beti
Bachao Beti Padhao Campaign’ with a budget provision of ¥ 100 crores during 2014-15.
The programme has been initiated with the objectives to empowering the girl child and
enabling her education through a rpass campaign and focused intervention in 100 critical
districts with low Child Sex Ratio (CSR).

(b) and (¢) There is no proposal to provide any special package to the States for
development of women and children in tribal areas of the above mentioned States at
present. However, out of the entire budget allocation of ¥ 21,100.00 crores for 2014-15
of the Ministry, funds to the tune of ¥ 1730.20 crores (8.2 % of total Budget Hstimates)
is allocated under Tribal Sub Plan (TSP) for the development of tribal women and
children in the country including that of tribal areas of Maharashtra, Uttar Pradesh, Bihar
and Jharkhand. Integrated Child Development Services (ICDS) scheme, the flagship
programme of the Ministry 1s covered under the Tribal Sub Plan (TSP). An amount of
T 1045.74 crores has been incurred under Tribal Sub Plan (TSP) of the Ministry during
2014-15 upto 30.11.2014. Apart from ICDS, the other schemes and programmes of the

Ministry are also directly impacting the lives of women and children belonging to the

most disadvantaged sections of the society including Tribals.
Street children in country

1395 SHRT GARIKAPATTI MOHAN RAO:
SHRI RATKUMAR DHOOT:
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(a) whether any estimate has been made about the number of street children in the
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country, if so, the details thereof, State-wise and Metro city-wise including Mumbai and
Delhi;

(by whether Government has formulated any scheme for the welfare of the street
children and their rehabilitation; and

(c) 1 so, the details of the schemes and action plan in this regard?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANIAY GANDHI): (a) The Ministry of Women and Child Development
have not made any estimate about the number of street children in the country. However,
a rapid assessment survey of street involved children carried out by Don Bosco National
Forum for the Young at Risk (YaR), New Delhi and Don Bosco Research Centre,
Mumbai in 16 cities of India has come to the notice of the Government of India. As per
the aforesaid survey, the number of street involved children in 16 cities of the country,

including metropolitan cities is as under:

Sl No.  Name of the City Number of street involved children
1. New Delhi 69,976
2. Mumbai 16,059
3. Kolkata 8,287
4. Chennai 2.374
5. Bangalore 7,523
6. Hyderabad 1,797
7. Trivandrum 140
8. Chandigarh 2,323
9. Guwahati 5,534
10. Dimapur 2,455
11. Imphal 851
12. Shillong 872
13. Vijayawada 2,238
14. Salem 5752
15. Goa 1,287

le. Baroda 2,428
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(b) and (¢) The Ministry of Women and Child Development is already implementing
a Centrally Sponsored Scheme, namely, Integrated Child Protection Scheme (ICPS)
through State/Governments/UT Administrations with the objective to create a safe and
secure environment for overall development of children in need of care and protection,
including street children. ICPS provides for setting up of Open Shelters for providing
care and rehabilitation services to children in need of care and protection, including
street children, i urban and semi-urban areas. The programes and activities at these
Open Shelters inter-alia include age-appropriate education, access to vocational training,
recreation, bridge education, linkages to the National Open School Programme (NOSP),

health care, counselling etc.
STATEMENTS BY MINISTERS — Contd.
Regarding “Prime Minister’s recent visits abroad”

MR. DEPUTY CHAIRMAN: Now, Statement by Minister. Shrimati Sushma Swaraj

to make a statement. ... (Interruptions)...

8ff TR AT (ST USI) : AT ITHUIFT Sf) ... ..

SHRI DEREK O’BRIEN: Sir, we raised a matter in the morning.
...(Interruptions)...

ft Herad agddl : AT STgwf St ).

SHRI DEREK O’BRIEN: Sir, we raised a matter in the morming.
...(Interruptions)...

SHRIMATT SUSHMA SWARAI: Sir, my Statement 1s listed. ... (Interrupiions)...

SHRI DEREK O’BRIEN: Sir, we heard the Prime Minister patiently.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: After the hon. Prime Minister has come and made a
statement, what 1s the justification of this obstruction? ... (Interruptions)... I do not see any

justification. ... (Interruptions)... Yes, hon. Minister.

THE MINISTER OF EXTERNAL AFFAIRS AND THE MINISTER OF
OVERSEAS INDIAN AFFAIRS (SHRIMATI SUSHMA SWARAT): Mr. Deputy

Chairman, Sir, [ rise to make a statement on hon. Prime Minister’s foreign visits
and our external engagement more broadly, since the last session of the Parliament.

...(Interruptions)...



